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THE MANIPUR APPROPRIATION
(No. 2) BILL,, 1994.

THE DEPUTY CHAIRMAN; Now; we
will take up the Manipur Appropriation (No.
2) BUI, 1994. Mr, Chandrashekhar Murthy.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
M. V. CHANDRASHEKHAR
MURTHY): Madam, I beg to move;

"That the Bill to authorise payment and
appropriation of certain sums from and out
of the Consolidated Fund of the State of
Manipur for the services of the financial
year 1994-95, as passed by the Lok Sabha,
be taken into consideration."

Madam, as the hon. Members are aware,
the Budget of the State of Manipur for 1994-
95, was presented to Parliament on the 7th
March, 1994 and a 'Vote of Account' to meet
the requirements of the State Government for
the first six months ending September, 1994
was obtained and the Appropriation (Vote-
on-Aceount) Act 1994 wag passed in March,
1994.

THE DEPUTY CHAIRMAN: Mr.
Minister, please speak into the mike, You
are not audible enough.
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SHRI M, V. CHANDRASHEKHAR
MURTHY: Right, Madam. The Lok Sabha
has granted the balance of the D>emand; for
Giants and has passed the connected
Appropriation Bill, which is now before this
House. To meet the total estimated
expenditure during the current year, the Bill
piovids for the payment and appropriation
from and out of the Consolidated Fund of
Manipur a total sum of Rs. 629.99 crores,
comprising Rs. 550.47 crores voted by the
Lok Sabha and Rs. 79.52 crores charged on
the Consolidated Fund of rhe State, and is
inclusive of the sum earlier authorised for
withdrawal under the Manipur Appropriation
(Vote-on-Aceount) Act 1994.

Madam, i, March, 1994, while discussing
the Appropriation (Vote-on-A'ccount) Bill,
this House had a general discussion on the
Manipur Budget for 1994-95. I do not,
therefore, wish to take the time of the House
by again dwelling on the various pro. visions
in the Budget. I shall, however, endeavour to
deal with the points that may be raised by the
hon. Members, in my reply to the discussion. I
commend the Bill for the consideration of the
House.

The question was pro-posed,

SHRI BHUBANESWAR KALITA
(Assam); Thank you, Madam, for giving me
this opportunity t°' initi-a+3 this discussion in
this House. We have once again come to this
House to pass the Appropriate Bil because we
have no Assembly in Manipur. Madam, the
background in which the Central Government
had to impose President's Rule in Manipur is
known to all of us and the circumstances in
which we have to pass this Appropriation Bill
for a meagre sum are also known to us. This
money will be spent on establishment and in
some other! non-developmental sector. This
wiH not be spent in the developmental sector.
But, anyway, Madam, when the Bill has come
before the House, we have to discuss
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it and we .have to give our own sug gestions
so that the Government can lake some of our
suggestions into consideration and take steps
to im prove the conditions in that econo-
maealiy backward State or the North- Easren
region. The present situa- tion in Manipur is
not very encou raging. Although we thought
that ine situation would improve after me
promulgation .of President's Rule and we have
seen some improvement an the "beginning of
the year also la the firs I few moaths of this
year there was a genuine improvement
and we thought that this would con tinue and
we would once again see that the State moved
on the path of progress and development and
p ;ace and prosperity came to Mani pur. But
there were some disturb ing news in the last
few weeks when vw had seen that the ethnic
flashes like Naga-kuki clashes taking place. I
do not know why these clashes h;A L-
suddenly started again when the matter was
bout to be settled politically. There are broad
reasons for this, which I want to discuss in
this House. But I hope that if we take some
concrete measures, some concrete steps, the
situation will de finitely improve. It is not
difficult to handle it because the insurgency
that has started in Manipur and some of the
ethnic clashes which took place in Manipur
are not some thing exclusive that has
happened, but it has become a phenomenon,
in that part of the country, which ne
eds national attention and needs to be handled
by the Central Gover-ment a; a national
roblem. Madam, the deterioration really
started when the present Assembly, which ie
now under suspended animation, waa
elected. This Assemly was constituted as a
hung Assembly and the then Government waa
formed in such a dicumstance, when there was
no majority of any party although the
Conrgeess Party was the single largest party.
Madam, fortunately or Unfortunately, I was a
witness to how this Manipur Assembly was
elected
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and how the claim ot' the single largest party
was denied or ignored.

Madam today, in this House I pay lay
respectiul tributes to Raj KumarJ'aichandiajj
the former Chief Minister of Manipur.
Actually, in his two yours' Chief Ministership,
he brought some improvement in the law
and order situation cieated by insurgency.
I pay my tributes to him because I know now
sincere fie was how dedi cated i-,
was a Member  of this House. He was- aiso
in the Union Governnieiif for some time.
He was a person during whole rule a serious
thought was given to the insurgency pi obi em
nd he really tried to solve the basic problem
Irom where the -whole deterioration
had started. Madam, lie is no more
with us today. I am mentioning

was. He

his name

to pay my tributes to him because a
i"Ta= he who contributed a lot ii.
finding a solution to the insur gency

problem and the law and order probem in
Manipur. After Jaichandra Singh
the Assembly elections, a hung Assembly
was consti tuted and a regional  party-Govern
ment was formed and the whole de terioration
had started resulting in the dissolution ~ of
the regional par iy = Ministry it the
Com- plaints had started coming that lhe
politicians were giving succour to the
insurgents. There were complaints against
some Ministers. That Ministry fell in ita own
way and a Congress Ministry came inot power
and some improvement took place. However,
if, was too premature to expect any significant
progress, any significant improvement, because
the time was too short and the problem was too
serious, Today we have Central rule in
Manipur. I am happy to say that the Central
Government has taken some concrete measures
to find out the real reasons for the insurgency
in the backwardness of these States. The
Government has rightly constituted three high
powered Committees to look into all the pro-
blems of Manipur and of the other States of the
North-Eastern  region

and aifter
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Though their findings have not come out I
have seen in the newspapers that the
Committees have told the [ress thai the main
reason, the basis cause for insurgency,
restlessness™ militancy and extremism is the
economic  problem or the economic
backwardness of the area. This is what has
been told to the Press by these three
Committees. They were headed by senior
Central Ministers. One was headed by the
Laeder of the House, Shri S.B. Chavan, the
second wi-; headed by Dr. Manmohan Singh
.slid the third was headed by Shri Pranab
Mukherjee, These Committeeg nave rightly
told the Press the basic reasons for the
disturbing situation, insurgency, restlessness,
militancy and extremism in the North-Eastern
Scales, particularly in Manipur. I im happy
that they have realised this and they have gone
into te real reasons for these problems.

V>hen 1 talk about the
ebackwardness, which is the basic reason fo,
all these problems. I would'* ?ay that people
of Manipur are not industrious they “° not a§
nationalistic .as we are. The people of
Manipur had fought against the Britishers.
They had been felled down. They had never
surrendtred. That is their race. That is the
background of the people in this border area of
the country Unfortunately, no back-up is given
to these industries people. We don't have any
economic  programmes to give them
encouragement, to offer them » proper
livelihood. There is no major industry. There
is not even a major to mention about. The only
agricultural economy is very poor. Though
there are agriculture in the vallye, it doesn't
contribute much to the State exchequer, to the
expenditure for development and prosperity of
the State. So also is the tourism industry which
could Have been developed in a big. A large
number of foreign tourists, Japanest, British,
etc., ewe there. They come there to pay tribute
to their people who died there. Madam-today,
all over the world, one can

economie



303 The Manipur
304

see those areas in the films made
by Hollywood and by the other
film-makers of America and the
UK. But, unfortunately to develop those
areas and to take tourists, tihtre. we don't
have the proper back-up and we do not have
proper development ctf Communication there
Until and unless the ourism, industry is
developed, the revenue of the State
exchequer wiU remain meagre and it wiU
depend more on the Central assistance,

It is very unfortunate to say that the people
of that part of the country have not yet
received the benefit of a railway line. If they
want to travel by rail they have to come all
the way to Guwa-hati to board a train-
Madam, after so many years of
Independence, after so many years of planned
development, we are yet to take a railway line
to Manipur. All these factors resulted in
unemployment of the young people. I realy
admire the spirit of the foung people of Mani-
pur.We all konw how much industrious they
are. Manipur got 13 Gold Medals in the last
National Games in Pune. Everywhere, in
every sport, in every cultutural activity and in
every field you will see , Manipuri. But
unforunately we have failed to give them
employment and we have failed to develop
them economically. A; a result of unem-
ployment, the young people have become
insurgents. They have joined other fields
which are not respectable for this country.
Now, I come to smuggling. Why is it in-
creasing day by day? Who are these
smugglers? They are the unemployed people.
Then there is drug-trafficking Drug-
trafficking' and smuggling are the results of
unemployment. We have not been able to
give them employmtnt That is why they are
doine any+hing to earn their livelihood
Madam, this has resulted in serious diseases
like AIDS. Now, due to drug-trafficlring
AIDS ha, spread to Manipur and from
Manipur it is going to other parts of the
country, If
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we don't give a serious thought to it and if it
continues, then how can we expect this are to
develop? We have to give a serious thought
io this problem. Until and unless the
unemployment problem is solved, until and
unless they are given employment, until and
unless we increase the economic activities in
the Statt, the problem wiH remain there nad
the frustration of the people wiU increase. It
ha, keen rightly said, it ha” been rightly de-
manded by my colleagues that the Sixth
Shedule shiji.itd be extended. Our  hon.
Prime Minister once said

"The Sixth Schedul? is a very
good Conprittional instrument  for
social and economic development of
the  North-East." 1  support them.
I agree that the upliftment of the
tribal people can te dun-3 by ext-
extension  of the Sixth  Sche-
dule to those triba areas,
Madam, the tribal people living in
the hills of Manipur, and the Mus
lims and other tribals living in the
valleys and until a few years they
were living in a state of harmony-
How has that harmony been distrur
bed now? This harmony wag distur
bed when the people living there
did not seo any future in that
State ei th/er lor tltemselveg or for their
children. And, one group started fighting
with the other. That is how the Naga-Kuki
clashes, the communal clashes, came about.
Madam, if we have to really tackle the
problem of insurgency in Manipur or
anywhere else in the North-Eastern region,
we havej to take it a; a national problem and
we have to take some concrete measures so
that they will feel that they are being treated
like other Indians belonging to any other part
of India. The Central Governmenti has
rightly appointed three Committees to g° into
the basic cause, of this prcfo-lem. If the
Reports of these three. Committees are
accepted, 1 believe that a comprehensive
eononi'c policy for the Nonh-Eostem Region,
including Manipur, can be brought
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ubout A special programme should be
undertaken to uplift th& people of this legion.
The special treatment should not only be in
words, As we Know, Manipur is already g.
special-category State. But, what is "special
category" in the real  sense? What is the]
speciality about it? Allotting a little more]
funds is  the speciality? If we really want]
to give special-category status to that State if]
we rtally want  speciality » in them, we have
to give special attention. Special measures
should be taken to see do it  that that part of thel
country develops in  big way. Madamwe havel
seen the Appropriation Bill. How is the money
spent? About fifty five per cent of the total
Budget allotted to Manipur goed towards|
establishment, which does not contribute
anything to development as such, then about
25 per cent is for the valleys and 20 per cent|
is for the hills. A major chunk of it goes forf
the maintenance of law and order, within does
not, i, any way, contribute to the deveopment}
of the economy of that State. ~ There is 4
vicious circle in  the sense thiat there is
insurgency because there is no development,
and there is no development because there is
insurgency. And, because of insurgency, the
people do not want to put up industries there;
the people do not want to start industries
there.  So, we get into that vicious circle which|
never ends. I would like to suggest that some
economic  programmes should be undertaken
by the Government- The Government}
should pay special attention to the  deve-
lopment of that State economically. Small-scale
industries and  agro-based industries should|
be set up there. Tourism also  should
be promoeed. It should also take  con. crete]
measures to bring railway services to Manipur|
by the Railway Ministry. Madam, there is a|
demand for setting up a Central University. This
aspect also should be looked into, because
in each of the other North-Eastern States,|
namely, Meghalaya, Nagaland and Mizoram,
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a Central University is there. I don't
know why Manipur should toe left out. The
demand lor setting up of a Central University
should also be considered by the concerned
Ministry. 1 request the Government not to
come before this House with another
Appropriation Bill again after six months and
the Government should see to it that the Cen-
tral rule is ended in Manipur and a popular
Government established. 1 appeal to the
Central Government to restore the popular
Government in Manipur and revive the
Manipur Assembly.

Thank you very much, Madam.

THE DEPUTY CHAIRMAN: I adjourn
the House for lunch till 2.30 p.m.

The House then adjourned for lunch at
thirty minutes past one .of the clock.

The House reassembled after lunch at
thirty)-eighit minutes past two of the clock,

The Vice-Chairman
Khaparde) in the Chair.

THE MANIPUR APPROPRIATION (No.
2) BILL, 1994—Contd.

SHRI G. SWAMINATHAN (Tamil Nadu):
Madam, may I raise a point of order. About the
quorum, a lot is being published in the papers.
It affects tha prestige of the Rajya Sabha. The
point is that only the Congress Members are
here. So, I would very much request the Cong-
ress Party to issue a whip to its own Members
so that all their Members are present and the
papers may not write like this. The quorum can
be made only by the Congress Members "t by
anybody else because other Members are not
here. Then, naturally your own party should
issue a whip as your Members are not coming.
I can onyy reqest I can only request otherwise,
the papers are writing that there is no quorum.

(Miss Saroj



